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Title: Regarding damage to National highways due to flood.

MR. CHAIRMAN : The House shall now take up ltem 16 - Half-an-hour Discussion.
Shri Priya Ranjan Dasmunsi! You can make a short statement.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Chairman, Sir, first of all | would like to compliment the hon.
Minister Shri Khanduri for his wonderful work. He is one of the finest Ministers of the Government, who is equal to
reciprocate and respond to the queries of Parliament Members. | once again thank him for his sincerity. Mr.
Chairman, Sir, | am thankful to you for admitting Half-an-Hour Discussion on this vital issue of public interest - the
National Highways and allowing me to speak.

Earlier, on March 21, the hon. Minister replied to me in writing giving me the position in regard to widening and
strengthening of National Highways No.31, 34 and 35, and on the assistance of Asian Development Bank. In his
letter of March 21, the Minister wrote to me:

"As the Ministry lays top priority on the improvement of riding quality of National Highways throughout the
country, problems like improvement of flood-prone sections were deferred. "

This Half-an-Hour Discussion relates to damages caused by floods to the National Highways. | raise this issue of
the need to take special care of this matter.

If the hon. Minister kindly sees the map of India, by this time he must already be in possession of the map of
National Highways that run through flood-prone areas, he will find that there are three basic reasons, in my
own understanding, for the damage caused to the National Highways. The logged water, either due to the
overflow of the river or because of lack of depth in the river, during heavy monsoon creates floods. The waters
do not find a way out to be released and flood the nearby National Highways as a result of which the roads get
damaged on both sides. Pavements of some of the narrow roads, which were built long ago, on the National
Highways have now been encroached. The work of widening them, even if the Government desires to do i,
gets halted due to existence of old trees or due to encroachment along the road.

Another reason is the level of the road. There are many roads which are built 20 to 40 years ago. At that time, the
level of the river was different. Now that the level of the river, due to silting and other reasons, has gone up, it flows
on to the road. Since the height of the National Highways is not sufficient, the water flows over it and creates a
precarious situation.

Mr. Chairman, | represent three Districts — Dakshin Dinajpur, Uttar Dinajpur and Malda; and parts of Murshidabad
by which | come to Kolkata. Every monsoon, for months together, these four parts in my State are hit by floods. The
severity of the problemis such that even the essential supplies are held up because trucks cannot move as the
water flows over the National Highway. The damage caused to the National Highway and to the Government
Exchequer as well as to the people there, the treading community is so high that | cannot explain it. Yet, | must
thank the Minister for taking cognisance of it and making serious attempts to better the situation.

The West Bengal Corridor Development Project as package 3 from Farakka to Raiganj with loan assistance of
Asian Development Bank should start shortly. It might strengthen the existing road, particularly flood-prone points
on 334 km to 335 km within District Malda. Further, | draw the attention of the Minister on the following vulnerable
stretches which are liable to flooding and which require help from the administration. What | mean by 'vulnerable
stretches' is that at such places the road is good but the level of the road has gone down so low that the entire road
gets affected when that particular vulnerable part is affected by floods. These are: 361-362 km - 100 metre length;
363-364 km — 250 metre length; 405-407 km — 700 metre length; 418-419 km — 800 metre stretch; 419-420 km —
700 metre stretch; 426-427 km = 120 metre stretch. All these facts are collected from the District Collector and the
National Highways Authority in my State yesterday. The District of Malda, the entire subdivision of Jangipur of
Murshidabad, Districts of Dakshin Dinajpur and Uttar Dinajpur are the worst affected areas in West Bengal.

There, the national highways are non-operational due to several reasons.

The level of the national highways are lower than the level of water that recedes from the rivers during floods. The
widths of those roads are narrow. Supporting cover of those roads in points like Moina in Malda, Rupahar in Uttar
Dinajpur, Botalbari in Uttar Dinajpur are so vulnerable that the roads get cracked and there is a soil erosion
because of the flow of the river water.



Mr. Chairman, Sir, here, | would like to draw the attention of the hon. Minster to a very pertinent point. The cooling
bridge which is the National Highway-34 at the headquarters of Uttar Dinajpur, Raiganj is also now sulking, and
anything may happen any time. | am told that the National Highway authorities are already in possession of the
materials and facts about the damage of this bridge, and they are considering to plan some thing. It is true that the
National Highway authorities in India are doing excellent jobs. | have stated this fact earlier also. But here, my
precise points in today's Half-An-Hour Discussion are:

Will the hon. Minister, in the first instance, prepare a small Paper stating the parts of Bihar, Uttar Pradesh, Assam,
Madhya Pradesh etc. where actually the flood-prone areas are linked with the national highways?

Secondly, | want to know whether those national highways are to be maintained by the National Highway Authority
of India or by the State Governments. | am saying so because there are two separate arrangements.

Thirdly, I want to know whether the assistance from the Asian Development Bank and the assistance that the
Ministry provides from their Budget are enough to meet the situation before the monsoon. It is because sometimes
the tender queries are done and the working pattern starts partly during monsoon and before monsoon. Then, it
gets again washed away. So, decisively, he should take up the plan in such a way that the tender completion and
other works are done at either pre-monsoon stage or post-monsoon stage in order to save the money of the
Government and do the work in a better way. The areas which | have identified to the hon. Minister of my district,
namely, Uttar Dinajpur, Malda, Murshidabad and Dakshin Dinajpur need special attention. Why | am saying so is
that this is the corridor of the North-East. All the goods that you send from Delhi or from Mumbai or for that matter
from any part of India towards North-East, they cannot be routed without this road. So when these four roads are
blocked during floods, the entire North-East suffers. The North-East also do not get any support from this road.

So, | would be extremely grateful to the hon. Minister if he takes special care, namely, (a) to ensure widening of the
road; (b) raising the level of the road; and (c) on the vulnerable points, to see how to get the logged water out
without hitting road base. In this regard, in consultation with the Irrigation Department of the State, they may
prepare some tunnel or pipe in order to see that the water logged is not a threat to the national highway, and it is
strengthened.

Sir, on these three aspects, if the hon. Minister takes a special note and appoint a Special Cell to help the flood-
prone areas besides their normal routine work of expanding the national highways, | think, he will be doing a
tremendous job both to help the State and the people of the flood-affected areas.

Sir, | would like to give two examples. During the 1999 floods, when the Government of India and the Government
of West Bengal planned to send some relief, they could not send it by trains because even the railway track was
not in a position in some parts to operate the heavy goods by trains. Then, the Government took a decision to send
them by trucks. But all those trucks were to be halted at a point between Moina and Gazol. For six months, the
villagers had to feed those truck drivers because they could not get the food from outside, and all those relief
materials were dumped in those trucks. A few trucks were even looted. Serious violence took place. In the end,
those roads became useable only after eight months.

Sir, Assam, Madhya Pradesh, Bihar, Uttar Pradesh and West Bengal are all experiencing the same sort of
problems, in their flood-prone areas and the areas adjacent to rivers. So, my request would be that the hon.
Minister may prepare another note with the help of his Ministry to see which are those rivers adjacent to those
areas which are causing floods and handle the situation efficiently. He can very well handle this situation with the
help and coordination of the State Irrigation Department, State PWD and the Ministry of Water Resources, and see
what mechanism can be applied about the bund, barrage; what can be done about improvement of rivers; what
arrangements can be made by the Irrigation Department for clearing the water logged in the areas by tunnels etc,
and then what arrangements can be made from his Ministry's side for building or widening and raising of those
roads.

If these things are done in this manner, by combining all these Ministries, this Minister who has a wide and a long
experience in the Army, would deliver very good result really to the people of those areas in those States.

I would like to put these two questions to the hon. Minister. Will he consider the suggestion of mine, to combine the
Water Resources Ministry, and the Irrigation Department and the PWD of the State Government to draw an action
plan for the flood-prone areas of India, especially in my State and the areas that | have mentioned? Secondly, if so,
will he announce a policy or a plan as to how and when these flood-prone pockets of the National Highways —
which are limited in number, but decisively destroy the entire National Highways, which are built at the cost of the
national exchequer - could be averted?

With these words, | conclude.

MR. CHAIRMAN : The Minister may reply now. Normally four hon. Members are eligible to put questions. But today,



there is nobody else to put questions. So, you can cover the whole of India in your reply.

THE MINISTER OF STATE OF THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (MAJ. GEN. (RETD.)
B.C. KHANDURI): All right, Sir.

| am extremely thankful to Shri Dasmunsi for two things. Firstly, for highlighting the problem of National Highways
that are getting affected or damaged every year, by floods in the country and causing extreme inconvenience or
hardship to the people apart from massive damages to the road system. Secondly, | am also thankful to him for
appreciating whatever work my Ministry is doing with regard to road sector.

In our country, floods have become a matter of routine. Every year, we get floods in some parts of the country or the
other. Even the normal monsoons in some parts are very heavy due to which also the roads get damaged. But in
addition to this, every year, we keep on getting floods in a big way in various parts of the country. As National
Highways are spread all over the country, these roads are damaged and disrupted; and particularly during
monsoons, the repair-time is also not available. Monsoons also continue for over 2-3 months. So, roads do get
damaged and disrupted. Therefore, this is a problem which is occurring every year.

We are also, every year, trying to do fire-brigade action; we keep on doing the patch-repairs. But the long-term
solution to these problems certainly needs to be considered as suggested by Shri Dasmunsi.

Having said that, | would also like to mention that different parts of the country have different types of problems.
West Bengal has one type of problems with regard to damage of roads by water — whether it is floods or normal
rains or otherwise. Bihar has got different types of problems. Certain rivers are coming from Nepal side where there
are no dams and it creates unexpected problems because suddenly very heavy quantum of water comes in. In
certain other areas in the State of Assam, because of the vast rivers we have problems like the case of the River
Brahmaputra. These are natural problems for which due care has not been taken over the past years. In addition to
these, there are also other problems.

Shri Dasmunsi has raised this question earlier also. \We had to explain it every time, as he himself stated. As of
today, we have 58,112 kms. of National Highways. All of these were State Highways which have been converted
into National Highways. This is for the first time that a new agency is creating new roads, that is, the National
Highway Authority of India, under the programme of the Prime Minister's National Highway Development Project.
We are constructing 13,000 kms. of new roads; we construct them as per the new design. Under this, even some of
the existing roads are being improved. Sometimes, the standard of the State roads are even lower than the State
Highway standards, but we have taken over these from the States. Therefore, the problem becomes worse.

Shri Dasmunshi raised the question of height of the roads; it is very clear and it is very correct also. Before this, he
had raised the same question once; | had given him the figure at that time also. If we were to design a road ab initio
or from the beginning, then there are various structures of the road, starting from the sub-grade up to the top or the
black top of the road, etc. Today, NHAI under NHDP is doing the design. Sub-grade is the lowest portion of the
road and we build on that. The road should have a minimum of 0.6 metre to one metre above the highest flood level
in that area.

Therefore, as you have highlighted, if these roads were to be made in normal high flood area, they should never get
over-topped. Water should never flow over the roads. But unfortunately, as | have said, these roads have been
made earlier on. They have been made with design specifications on an ad hoc basis. We have now taken over
them.

If 1 were to convert all the roads, which comes to about 58,000 kms., into the standard national highway
specifications, it will be a tremendous task. A study was carried out three years back. At that time, the National
Highway quantum was less, around 45,000 kms. and the money required was Rs.1,65,000 crore. We do not have
this money. Therefore, we are just maintaining the normal roads or trying to deal with the flood damages. Ad hoc
arrangements are going on. | used the term fire-brigade action. Every year, some or the other damage is being
caused. My Ministry's Budget is around Rs.1500 crore and every year we keep about Rs.100-120 crore for flood.
This does not meet the total requirement of the flood damages which run into a thousand crore. Therefore, we try to
find out the priority areas and do the patch-up work.

What is the procedure for giving the flood relief? You have given a very good suggestion that we should start earlier
on. Now, since my attention has also been drawn to this subject, | have asked myself as to what | can do. Can | do
some planning? The present planning is, whatever damages take place during the monsoon season, we tackle
them in two ways. One is, when an emergency requirement comes from a State saying that such and such road has
been damaged and they require a certain amount of money. For example, last year a State asked for Rs.5 crore as
assistance but we gave themonly Rs.2 crore to start the immediate patch-up work which was required. This is the
emergency requirement during the monsoon as the damage has already been caused.



The second stage is when the monsoon is over. The State Government deputes its own engineers, and our
regional officer sit together and make a plan. This plan takes two to three months' time. By the time, it is December.
Then they send their requirement. If everything is all right and there is no query, money is released at the earliest
by Jan. next. Whatever they are able to spend in the same year, it is all right otherwise it goes to the next year. So,
the whole system s such that even though the money is available it is not satisfactorily utilised for the repair work.
As it is, we tell them that since the monsoon is coming, whatever repairs are required, they may carry out the work.
That is how although we release the money only in the month of January, some money is used by the State earlier
as they have already started the repair work and have incurred some expenditure. By the time the money comes, it
gets adjusted. Sometimes, the money is not fully utilised or not properly utilised. These are the kinds of problems
that we face. Therefore, we will certainly look into what you have suggested and try to find a method.

Flood damages cannot be anticipated everywhere. As you have suggested, certain areas are flood prone areas
where every year flood damages take place but the fact is if some preliminary work is done before monsoon, we
can save time and utilise money properly. These are the problems on ground.

You have mentioned that | have a lot of experience in the Army. Yes and | have carried out a lot of flood relief work,
particularly in the State of Bihar. In 1971, | had taken a regiment. The entire sector from Patna-Sahibpur-Kamal and
Eastern sector was totally disrupted. There was no rail link between this part of the country beyond Patna. We were
going on a narrow metre gauge road. There was no broad-gauge. The whole life was disrupted. Therefore, there
are certain areas which get damaged by floods every year.

There are areas where the drainage systemis not proper or there are irrigation channels. The irrigation channels
get blocked for various reasons either due to over-silting or they are blocked deliberately by the people who want to
save their own places. You block one particular place so that water gets diverted to other area. Therefore,
individual or a group of people also try to divert water from their areas to different areas because the drainage
system is not adequate. This also causes damage to the roads.

As | said earlier on, when the roads were constructed, even at that time the number of culverts was not adequate.
Therefore, we have to create additional channels where the water can get out. These are the types of problems
that we are having. The problems are of a very large magnitude. We have, as | said, tried to spend around Rs.120
crore every year on flood relief. But it is not sufficient. You have given certain specific areas and certain specific
roads. After the last Parliamentary question, | had also given you information regarding your Constituency and West
Bengal as a whole where we have given the money. | hope you have received that information. Even in the year
which has just concluded, we had given Rs.10.13 crore to West Bengal. Their demand would have been much
more. Therefore, the State Government utilises this money as per its own priority. By and large, the priority is given
by them. Therefore, apart from needing more money, we also need a system.

You have mentioned specific problems about specific areas. | will look into them. You had also mentioned National
Highway — 34. There is a very good scheme coming with the loan from Asian Development Bank. This project is
progressing quite fast. The preliminary stages have been completed. The Consultants have been identified; Terms
of Reference have been finalised, and now we are going to the next stage of tendering and all that. Once that work
starts, that road connecting the North Bengal side would be reasonably good, at least, from Siliguri to Dalkhola. So,
this is the type of thing that is being done.

You have also asked me specifically two questions. One is regarding the level of the road. Now, we can do it only in
bits and patches because of the type of money required. Every hon. Member including myself wants that the road
from his Constituency should be converted from State Highway to National Highway. Today, if | take over one
kilometre of road from State Highway and if it is reasonably good, we have to spend huge amount. We all know and
| had stated it last time also that we have taken over roads which are not only of not State Highway standard but
are virtually village roads. We all know that for various reasons these have been converted. If | have to convert a
State Highway standard road into National Highway standard road, | would need Rs.1 crore to Rs.1.5 crore per
kilometre. So, we need around Rs.1,65,000 crore. So much money is not available. On the one side, we want to
have more National Highways but on the other side money is not available. Therefore, even the normal
maintenance is not being done. We want to spend more money on improving the riding quality because there are so
many potholes. Whatever may be the width of the road the surface should be good. But side-by-side, there is a
demand that we should increase from one lane to two lanes and that National Highways are supposed to have two
lanes. Therefore, the amount of Rs.1400 crore to Rs.1500 crore which is budgetory provision, is to be divided in a
manner that it can be used in an optimum manner so that we are able to give some money everywhere.

Sir, in the last two-three years, we have concentrated on Improvement and Riding Quality Project. We have also
been doing a little bit of widening so that some intermediate lanes become two lanes and some single lanes
become intermediate lanes. So, this is the type of problem that we have.



You have talked of raising the height of the road which means re-doing the complete structure. As | told you, from
the bottom of the road to the top of the road, on an average it comes to 1.3 metre. The height that | have to build is
around 1.3 metres of various types. There is earth, then there is some consolidated soil, then, bitumen and then the
thicker bitumen and finally, the wearing coat. So, 1.3 metres of the road will have to be built above the flood level.
Now, if you have to do it at various places, you could understand how much money would be required. So how to
tackle it, is one issue.

Then, there is the question of controlling flood and ascertain damages. For that, you have suggested some thing. |
will also try to involve the State Irrigation people and the Central Flood Control people and if we can find some
method, it will be good. But we can apply our mind and certainly do whatever is possible.

You had also mentioned that there is no drainage from National Highways. | agree with you. It is because there are
two things. The drainage system whatever is in existence is inadequate. Sometimes, the existing drainage channels
are blocked, somewhere cultivate has come up, and at some places various things have happened for various
reasons. As you have said, somewhere encroachment has come up.

Therefore, this type of things are adding to our problems further. Encroachment in itself is a separate major
problem, probably worse than floods. In our country encroachment of road has become such a problem that
whatever effort we are putting today on roads becomes infructuous within a matter of two to three years. | have
gone and seen myself that if today | construct a by-pass, before it gets completed in two to three years,
encroachment problem would have already become the centre of our attention. Thus, this encroachment problem is
contributing to floods also.

Shri Dasmunshi has asked me two specific questions. Firstly, about coordination, we will certainly try and do our
best. He has also asked me whether | have a policy plan for a specific road. It is quite difficult for me to say anything
at this stage; but | will certainly try to get it identified in consultation with the State Governments as to which are the
areas which get affected frequently. We will also look into the various other suggestions that he has made.

| am talking of National Highways. Certain stretches of National Highways do get affected every year. We will
certainly look into the fact whether in those areas we can put some thought and find out some specific types of
developmental activities.

With this, | think | have covered whatever the Hon. Member has asked me.
MR. CHAIRMAN : What about NH-7 of Tamil Nadu?

MAJ. GEN. (RETD.) B.C. KHANDURI: It is getting converted into a National Highway and made into a four lane
road under the National Highway Development Project. You will have no problem on that.

MR. CHAIRMAN: From Madurai to Tuticorin, because of torrential rains, the whole road gets damaged.

MAJ. GEN. (RETD.) B.C. KHANDURI: Once it is made into a National Highway and the road gets constructed, you
will have no problem. It is going to be constructed under the National Highway Development Project in which it will
have a width of four lanes. You may be seeing that at some points the road is being dug four to five feet below the
ground level. So, after the conversion, you will have no problem on this count.

SHRI PRIYA RANJAN DASMUNSI : | would like to draw the attention of the hon. Minister to Dalkhola, since he took
this name. The point is that the entire road system collapses during floods because of which everything gets
jammed at the level crossing. Within less than a kilometre the four lane road work is going on near Dalkhola. A road
over-bridge and a railway level crossing, besides making it four lane, need to be considered and examined so that
in future even if there is a threat of flood here and there the fly-over can take the load and divert all the traffic
towards the north-east and towards Calcutta. On this aspect | have already written a letter to the hon. Minister and |
request him to kindly examine and find out the possibility.

MAJ. GEN. (RETD.) B.C. KHANDURI: I will do that.

SHRI E.M. SUDARSANA NATCHIAPPAN (SIVAGANGA): The east-coast road from Pondicherry to Kanyakumari is
not completed.

MR. CHAIRMAN: You have not given notice; but it is allowed.
MAJ. GEN. (RETD.) B.C. KHANDURI: Thank you, Sir.

MR. CHAIRMAN: We will resume discussion on the Multi-State Cooperative Societies Bill.
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MR. CHAIRMAN: Nobody has given notice to ask questions. There is one minute more before it is 6 o'clock.
Therefore, if you want the Minister to reply, you can stop now and allow the Minister to reply. The Minister may give
the reply now.
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MR. CHAIRMAN : As a special case, | have permitted Members who have not given notice to get clarifications from
the Minister. This should not be taken as a precedent. And | have given permission for myself also!

Now, Shri Bhargava may continue with his speech.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, the time of the House would have to be extended now.

SHRI AJOY CHAKRABORTY (BASIRHAT): Sir, how can you extend the time of the House? How will you continue
with the business of the House?

MR. CHAIRMAN: In the Business Advisory Committee meeting, a decision has been taken that the House may
continue the debate till 8 p.m.

..... (Interruptions)

MR. CHAIRMAN: Please wait for a minute. Let him find out the position.

...(Interruptions)



SHRI PRIYA RANJAN DASMUNSI : Members who want to speak may be allowed to speaka€]...(Interruptions)

DR. RAGHUVANSH PRASAD SINGH (VAISHALLI): The report of the Business Advisory Committee is not circulated.
| do not know about the decision taken by the House. Where is the circular?
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MR. CHAIRMAN: With the mood of the House, can | go on with the discussion?

SHRI AJOY CHAKRABORTY (BASIRHAT): No&€....(Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): You may adjourn nowa€|a€, (Interruptions) If the time of the House is to
be extended, then how many Members are there to speak?.....(Interruptions)
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MR. CHAIRMAN: Dr. Raghuvansh Prasad Singh, all the Members have agreed to resume discussion.

...(Interruptions)

MR. CHAIRMAN: In the Business Advisory Committee meeting, the decision has been taken to sit upto 8 p.m.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : We have discussed this matter in the BAC and we felt that if we have to sit
beyond 6 p.m. to pass some important business like this, then we may sit late. | also plead that the Bill may be
passed today after accommodating other speakers to take part in the discussion....(Inferruptions)
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The Lok Sabha then adjourned till Eleven of the Clock
on Tuesday, May 7, 2002/Vaisakha 17, 1924 (Saka).






